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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
(IWT-II section)
NOTIFICATION
New Delhi, the 28th April, 2026

F. No. A-12011/12/2020-IWT.—In exercise of powers conferred by sub-section (3) of Section (3)
of the Inland Waterways Authority of India Act, 1985 (82 of 1985), the Central Government hereby appoints
Commodore Shreeraj Shinde as Member (Technical), Inland Waterways Authority of India (IWAI) on
deputation basis in the Level-14 of the 7" CPC [Pre-revised scale of pay of Rs. 37,400-67,000/- with grade
pay of Rs. 10,000/-] for a period of three (03) years w.e.f. 15.04.2026 (FN) to 14.04.2029 which is extendable
upto 5 years or till his superannuation or until further orders, whichever is earlier.

KAMALA KANTA NATH, Adviser (Statistics)
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